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ManikLalDey 

-versus- 

SE. Railway 

FORTUE APPLICANTS : None. 
FOR THE RESPONDENTS : Mr. S. Choudhuty, Counsel 

PER JUSTICE B. PANIGRAHL VC 

None appears on behalf of the applicants on call. However, Mr. 

Choudhury, id. counsel is present for the respondents. Since it is a case of 

1996. possibly the applicants might have ba interest in the liligation. 

Accordingly, the application is dismissed for default. 

Member 	 Vic e-Chairman. 


